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Order for 7,:100 lines has been placed 
a ud the Equipment is expected in 
December, 1953. 

BIMLI Jun; 

•9416. Sbrl bjaropala Rao: (a) Will 
the Minister of Food and Acrlculture 
be pleased to state whether Govern­
ment have received any representation 
from the Jute-growers of Srikakulam 
a:nd Vlsakhapatnam regarding the 
marketing of Blmli Jute? 

(b) Have Government received any 
recommendations from the Madras Oov­
emment for the marketlna of the 
Blmll Jute and if so. do Government 
p:ropose ·to place them on the Table 
of the Houae? 

(c) Do Oovernment propose to im­
p:rove the quallty of the Blmll Jute 
to the standard obtained In Asum and 
East Pakistan and If so. how? 

(d) Have Government received any 
recommenda�lons from the Madras 
Government for the Jmprovement and 
development of the Blmll Jute quality 
and if so, what are these recommenda­
tions? 

(e) Do Government propose to flace 
them on the Table of the House 

The Mlnlsler of Food 1111d Arrlcul­
ture CSbri Ktdwal): (a) Yes. The 
Srlfal!'ulam District Jute-growers A s ­
soc1at1on sent n representation t o  1he 
Government of India in May 1952 mak-
1:nc certain susgestlons for fixing a 
minimum price for the crop and en­
forcing It by compelling millers to pur­
chase the entire stocks from the culti­
v·ators. 

(b) Yes. I shall consider placing 
them on the Table of the House ofter 
consulting the Madras Government. 

(c) Government are already taking 
steps to improve the 'lUality of Bimli 
Jute. In 1949, experimental cultiva­
tion of aood quality Jute on cultivators' 
plots was undertaken in the Srik11-

kulam and Visakhapatnam Districts c,f 
Madras. The · result of these experl· 
ments did not prove encouraging. If 
the contemplated development of the 
Vamsadhnra and Nagavali river pro­
jects materialises, it may be possible 
to take up the cultivation of l>lgh 
quality Jute In this part of Madras with 
ltlccets. 

(d) No. 
{e) Does not arise. 
SEAMEN (DISCHARCE CERTtnCATES) 
315: Sllrl Barla]Nll: Will the Mlnlater 

or Tnu,ort be pleased to state: 

'<a) the total number of seamen to 
whom "contiRuous dlscharee certi­
ficates" have been given at the Porta 
or Bombay and Calcutta up to 31st 
D-mber, 1951; and 

(b) how many of these are Pakistan 
and Portuguese subjects? 

Th" Deputy Minister of Railways 
illd T1-aupor� <Shrl Ala,esaa): (al 
and (bJ. The system of issuing contl· 
nuous discharge certificates to seamen 
!'t the Ports of Calcutta und Bombay 
1s a very old one and there are no 
statistics to show the total number of 
C.D.Cs. issued so far since the in;;ti­
tution ot the system. Approximate 

ilgures of the Seamen actually engaged 
in the seagoine profession at Bombay 
and Calcutta and holding C,D.Cs. are 
however given below:-

Bombay 38..000 
Calcutta 45,000 

Out of these, Pakistanis and Portu­
guo,so, subjects ore approximately as 
under:-

Bombay 
Calcutta 

Pttki�tRni• Porlllj!ue•e 
, oubjeot• 

1,000 
28.500 

12,000 
1,500 

A ban was imposed by Government 
on the grant of new C.D.Cs. from 1947 
to April 1950. The number of new 
C.D.Cs issued since April 1950 Is as 
shown below:-

Bomb11y 
Calcutta 

�746 
2338 

Out o! these Pakist.ani.s and Portu­
,:uese subjects are as under:-

Bombay 
Calcutta 

Paki•tani• l'ortugue.., 
(Ooen) 

Nil 
25 

1088 
35 

RAILWAY ACCIDENTS 
318. Sbri Dabbl: Wlll the Minister 

of Rallwan be pleased to state: 
(a) the number of Railway acci­

dents during the year 1951-52; 
(b) the number of persons injured 

In these accidents; 
(c) the number or persons who lost 

their lives; 
( d) the extent of damete c:aund \o 

Government properties as wall as to 
private propertl119; 




